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ORAL ANSWERS TO QUESTIONS

ISSUE OF LICENCES 70 PHIVATR
PARTIES FOR PRODUCTION OF
CEMENT

+
*4g1. SHR! SHYAMNANDAN
MISHRA:

SHR! JYOTIRMOY BOSU:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCENCE
AND TECHNOLOGY be pleaced to
wate:

(a) whether it 1s a fact that de-
ciston Yo grant licence for production
of 8 million tonnes of cement in the
private gector hes been taken and
licences for a capacity of 8 millica
tonnes have already been issued;

{b) ¥ 00, the parties %0 wham the
beences have been issued and their
shares in the livences geparately;

(¢) what proportions of the present
eapacity are being owned by these
parties; and

(d) whether the ocases of theie
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Practices and if so, thel
comments?
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): (a) to (d), A state-
ment is laid on the Table of the
House.

Statement

(a) The prewent cepacity of ce-
ment tndustry 1o 197.6 14kh tonnsy
white the demm@nd at the end of 1be
b Plan 18 estimated at tbout 280
t9kh tonmes ecalllng for en ingtald
capatity ¢f abuut 330 Jakh tomnes, on
the basis of 85 Per cent utilisation 6f
c@pacity. Thia wouald mesn thet an
48%itional cepacity of about 139 lakh
fonhee will have {0 be crested by the
end of 5th Pkn. As a resutt of
varlous steps taken, it is expotted
that a cepscity of about 298 ‘takh
tannes will be put up in the Central
Public Sector by the Cement Carpo-
ratiop of Indiz end about 30 lakh
tonnes in the State Sector by State
Industrial Development Corparations
etc. An additicgal capacity of over
70 lakh tonnes is propased to be
created in the Private Sector to cope
with the anticipsted demand by the
end of 5th Plan Licences end Lettars
of Intent for a cepacity of 82,1 lakh
tonnes have been issued to the private

parties,

(b) and (c). Position is stated in
Statements I and 11 leid on the Table
of the House. [Placed wm Library. Swe
No, LT-35%8/%9].

¢d) Qlearance under MRTP Act
wherever peceéssery was obtatned
None of themp vases was, however,
eferred to MRT.P. Commissian,

BERI SHYAMNANDAN BMISHRA:
How meny of thege ezpanatnd
schemes of big bugineeg houses were



3 Oral Angwers

vejected epriier by the Cabiped—the
Guyerament—on the plea that thia
indygtty was an easy one and that
new entrepweneure could come n? M
a0, what led to the change in the stti-
tude of the Government's lifting the
ban on the big houses?

SHRE PRANAB XUMAR MU-
EKRERJEE: Sir, the pames of the
companies mentioned in the Annexure
were the pending applications which
were rejected earlier by the Cablast
Committee on Economic Coordina-
tion as it was thought that cement
was an easy industry in which the
private sector entrepreneurs other
than larger housts abould come in
this sector. But, 8ir, it wag found
that during these years, the private
sgctor other than the larger houses
did not come up in this induatry
mainly because of the reasons that it
is a bighly camtal-intensive industry
with a long geatatiop period and with
a low rate of return. Because of
thesa reasons, the Goveroment re-
vised its decision and applications
were cleared which were earlier

rejected.

SHRI SHYAMNANDAN MISHRA:
My question bhas not been answered.
My question was: how many cases
were earller rejected by the Govern-
ment on the plea that this was an
easy industry and that new entre-
preneurs could come in, How many
of them are rejected earlier?

SHRI PRANAB KUMAR MU-
KHERJEE: 1 have already answered
that all of them were rejected.

SHRI SHYAMNANDAN MISHRA:
My second quewtion is this. Ia it not
a fact that with the Invastlble re-
sources available to the private aector
being mirimal they would not be able
to find about Rs. 380 crores or »0
thet would be reQuired? Haa the
Ministry lodicated the sourves of
the finances that would he available
to the private sector for implement.
ing their schemes?
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SHR! PRANAB EKUMAR MU-
KHERJEE: Thay will have aasistance
from the fnancial {oatitutions and
othat, which render Snancial
ummc, omg of thase
unite are cubstantially expanding
their existing units, Aad it 43 tngum
that cost of expansion per unit
much less than the cost per unit in
new undectaking,

SHRI SHYAMNANDAN MISHRA:
Are not the resources with the
private aector minimal and if g0 bow
are they going %o be made available?
If only Ra. 5 crores are available the
rest of about Rs. 380 crores or 8o are
to be provided for by various financial
institutions.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGQY (SHRI C.
SUBRAMANIAM): They have ap-
plied on the basis that they have
got ampie resources, In many cases
they take assistance from the ex-
isting financial institutions also.
Letters of intent have been iesued. All
these things will be sorted out when
they come up with positive proposals.

MR SPEAKER: Shri Jyotirmoy
Bosu—absent, It is very unusual.
Shr1 R. S, Pandey

SHRI R S. PANDEY: With regard
to establishment of cement industries
and indigenous production, aince
Mr. Subramaniam is keen to intro-
duce joint venture may I know whe-
ther he hay taken into consideration
the question of the scarcity of cement
in the country as a whole and whether
it has gone into the black market?
In order to see that the scareity is
reduced and production comey up
more and more, are you gring to
introduce the issue of licqnces to the
States, to the Public Sector unile etc.
in order to see that eroduction is
increased in the Fifth FPlag so  {bat
thete i# no blackmarket tn cemeat?
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SHR] PRANAR KUMAR wu-
EXERIEE: Letters of (ntest

imudd to a mamber of state !mlulh‘hl
dsvelopment corparstims and  they
themgalves in their turn may aeater
ifto acme joint sector with dufferent
partias. Various measures are being
taken to increase the production of
cement in the country. It i» known
to the hon. Member that there are
varicus factors including the power
cut whicb have contributed to dec-
reased cement production which was
beyond our eXpectations.

SHRI JAGANNATH RAO: He
has stated that MRTP Commission
goes into it; recently the Chairman
of MRTP Commisxion stated that all
cases are not referred to them but
that the department itself disposes of
certalp cases If they are referred to
the Commimsion, objective aasess.
ment could be made May I know
from him what are the cnteria for
referring them to the Commizsion®
What are the cases which the Depart-
ment iteelf decides?

SHARI C SUBRAMANIAM: I would
request him to put a question to Com-
pany Affairs Minlstry who deal with
MRTP Commisgion.

SHRI INDRAJIT GUPTA: He said
this was an industry having low
returns In the cese of commodity
which is in short supply as is known
to everybody how Government is of
(pinlon that there are low returns in
this industry when this very conmmo-
dity is in such great demand through-
out the country and ig vital to the
entire nation? In respect of large
houses wbich have applied and which
have been given either letbers of
intent or licences, how many have
applied for expension of exiating
uniés? How many have applied for
altagether?

SHRI C, SUBRAMANIAM: Many of
them are expansion cases. Some of
them ave nsw unfls. If he wanfs the
figure, I will give a Uttle fatar, I may
tell hip thst prderence i3 given for
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m es it is more ecancmical
is @iven to expan-
aion castes, Second preferapce s
given to utilisation of alag, because
slag is going waste now. The hon.
Member knows that psices ave con-
trolled and if it is blackmarket, it
does not go either %0 the company or
40 the conmmper but it I8 the middle-
man who makes profits, This s
another source of generation of black
money and that is why ali these
questions have been cefexred now 40
the Tarif Commission. That Com-
misslon is looking into it. But,
now, the A.CC. which is sup-
posed to be the most efficient, at the
present price level, are losing, 1 am
told, at the level of one lakh a day.
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